
THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a ) to
(c ).  No Sir. However, near Ngopa 
about 50 kilometres north o f  Kwlkul, 
which is 87 kilometres west of Cham- 
phai, stringers and leases o f coal about
4 to 5 centimetres thickness have been 
noted. They are not oi  any economic 
.significance.

Jtoprescntition sent by BLPs te BCCL 
and BCL

5613. SHRI A. K. ROY: WiU the 
Minister o f ENERGY be pleased to 
state:

(a ) what Is the number o f  repre­
sentation petitions, letters forwarded 
and seat by the M.Ps to the Bharat 
■Coking Coal Ltd. and Nirsa, Mugma 
zone o f the Eastern Coal Fields Ltd. 
in the last three months and what is 
the action taken thereon; and Kathara 
zone o f  the Central Coal Fields Ltd.;

(b ) whether it is a  fact that the 
Governm ent instruction o f acknow. 
ledglng the MPs letters and represen­
tations within three days sending 
final replies by 21 days have been 
violated by above managements in all 
cases; and

(c ) if so, the action to be taken on 
'that?

THE MINISTER OF ENERGY (SHRI 
P. RAMACHANDRAN): (a ) During 
January-March, 1978, CCL directly re­
ceived only one latter from an M.P. 
In respect of Kathara zone. A reply 
is being issued. ECL did not received 
any representation from any Member 
o f  Parliament direct during this period. 
The information about BCCL is being 
collected and will be laid on the Table 
o f  the House.

(b) and (c). All public undertakings 
have been advised to attend to com­
munications from Members o f Parlia­
ment promptly. Replies to such letters 
are generally sent wiitatna m m a U l  
-period except where Information Is not 
readily available.

5 9  Written Answer*

Beeenrattog o f  Sports Posts to DBBU

5614. SHRI DLTRGA CHAND: Will 
the Minister otf HOME AFFAIRS t e  
pleased to state:

(a) whether Government’s attention 
ha« been drawn to a news item in 
the Nav Bharat Times - dated 6th 
March, 1978 regarding incurring of 
expenditure to the extent o i lakhs of 
rupees on the reserved quota for 
spo rtsmen In the DESU;

(b ) whether some post* in the 
Delhi Electricity Supply Undertaking 
are reserved for those who have 
earned distinction in sports;

(c ) if so, what is the number of 
persons in each category o f posts and 
under each category o f  sports events 
who are at present working in the 
DESU;

(d ) what is the performance o f 
these persons in various sports everts 
during the last three years;

(e ) whether it is a fact that DESU 
had s a t  their sportsman employees in 
1974 for training to  the National 
Sports Training Institute, Patiala; and

(f)  i f  so, whether their training is 
being utilised, if so. in what manner 
and if not, what are the reasons there­
for?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
DHANIK LAL MANDAL): (a) to (f) 
Information is being collected and will 
be laid on the Table o f the House.
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5618. SHRI R. K. MHALGI: Will 
the Minister of HOME AFFAIRS be 
pleased to state:

(a) the number of nationality-wise 
registered foreign missionaries in the 
State o f Maharashtra as on the 1st 
January, 1978;

(b ) whether the number of the said 
foreign TwiMinnftriog ^  on the increase 
as compared to previous two years; 
and

(c ) if so, the increase therein?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL) (a) 
A  statement showing the number, 
nationality-wise, o f registered foreign 
misionaries in Maharashtra a$ on the 
1st January, 1977 which is the latest 
date for which information is available, 
is attached.




